
 

7.00 PM  
 

MESSAGE FROM LOK SABHA 
 

The Appropriation Bill, 2021 
 

SECRETARY-GENERAL: Sir, I have to report to the House the following message 
received from Lok Sabha, signed by the Secretary-General of the Lok Sabha: 
 

“In accordance with the provisions of rule 96 of the Rules of Procedure and 
conduct of Business in Lok Sabha, I am directed to enclose the Appropriation Bill, 
2021, as passed by Lok Sabha at its sitting held on 18th March, 2021. 
 

2. The Speaker has certified that this Bill is a Money Bill within the meaning 
of article 110 of the Constitution of India.” 
 
Sir, I lay a copy of the Bill on the Table.  

 
Ǜी भूपेन्दर् यादव : सर, िवपक्ष के लोगȗ ने एक शÅद का Ģयोग िकया -*  'Unparliamentary 
Expressions' book के पेज नं. 782 पर यह अससंदीय शÅदȗ मȂ आता है, इसिलए इस शÅद को 
सभा की कायर्वाही से िनकाला जाए।  
 

दूसरी बात, अससंदीय शÅदȗ मȂ भाषण देने के बाद, सदन की कायर्वाही से िबना कारण के 
वॉकआउट करना, यह भी िनन्दनीय है। सदन को इसकी िनन्दा करनी चािहए।...(Ëयवधान).. 
 
Ǜी उपसभापित : ठीक है, अससंदीय शÅद है।  
 
 The House stands adjourned to meet at 11.00 hours on Friday, the 19th March, 
2021. 

 
The House then adjourned at one minute past seven of the clock till eleven of the 

clock on Friday, the 19th March, 2021.  
 

 

                                           
* Expunged as ordered by the Chair. 
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